53 Writter Answers

PERSONS EMPL:YED IN ONE HANDLING

~*204. SHRI A, P, CHATTER]JEE: Will
the Minister of PARLIAMENTARY AF-
FAIRS AND SHIPPING AND TRANS-
PORT be plcased to state:

(a) whether the Chaitman of the Visa-
khapatnam Port Trust and the Ministry
have 1eceived coniplaints about the dust
hazard to petsons cmployed in ore handl-
ing operations at the port;

(b) whether a n imber of persons working
at the Visakhapa nam Port Trust have
been suffering froir 1 such discases like T.B.,
chest pain and goncial deterioration of the
system; and

(¢) whether Government propose to sct
up a Committec of Experts to investigate
into the matter ¢ occupational hazards in
ore handling as ‘vell as other allied occu-
pations?

THE MINISTER OF PARLIAMENTARY
ATFAIRS, SHIPPING AND TRANSPORT
(SHRI RA] BAHADUR): (a) The Visa-
khapatnam Port '{rust has received certain
representations about dust hazard.

(b) Four persos working in the Visa-
Kkmapatnam Port 1ave been found suffering
trom T.B., but medical examination has
shown that it wai not due to dust. No
cascs of chest pain or general deterioration
of health have b-en reported.

(c) An Expert {.onunittee on Occupation-
al Diseases in re-pect of all dock workers
of the Major Po ts was set up by the
Ministry of Lab ur and Employment in
March, 1970. One of the terms of 1cference
of the Committee is to conduct 4 sunvey ol
all occupational health hazaids. hiheh 1o
produce oucupatirnal  diseases among dock
wotkers. The rep ot of the Commitiee is
awaited.

*¥205. |Deleted |

SEITING UP OF N TIONAL ‘THraiw
¥206. SHRI S, KUMARAN:
#8SHRI K IYAN ROY:

Will the Minisi 1 of EDUCATION AND
YOUTH SERVICES he pleased to state:

In Divann

(a) whether there is any proposal unda
Government’s ¢onsideration to  set up a
National Theatic in Delhi; and

(b) if so, the letails theicol?

THE MINISTIR OF EDUCATION AND
SOCIAL WELFARE (SHRI SIDDHARTHA
SHANKAR "RAY): (a) No such proposal
iy at present under the consideration of
Sovernment.

(b! The quest:i n does not arise,
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10 Questions b4

AIRPOR1 HANDLING SYS1EM

T207. SHRI K. L. N. PRASAD: will
the Mmuster of TOURISM  AND  CIVIL
AVIATION bhe pleased to state:

() whether it s a fact that Government
have decided that Indian  Airlines  planes
should  have clectronic reservations and
anpote bandiing system to cope up with
its cnormowsly increasimg  naffic of loads,
and

(b) if so, what are the other steps (o be
tahen Lo meer the increasing load of pass-
engers; and

(¢) how far
Goyernment?

these measures will  help

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(1) to () Indian Aitlines aie planning to
inttoduce a computerised reservation system
by the end of 1974. Details are being
worthed out. There are no plans at pic-

sent for an  elecironic  airport handling
system.

FEXIVPTION FROM MONOPOLIES ACT
*153. SHRI JAGDISH PRASAD

MATHUR:
SHRI M. K. MOHTA:

Will the Ministaar of COMPANY AF-
FAIRS De pleased to state:

(1) whether there is any proposal under
Government's  consideration  for exempting
mdustries in the core and essential sectors
from the punview of the Monopolies Adt;

(bl w0 whether any dediston has heen
taken o the matter; and

(Ol the answer to part (I above be
in the afimmative, the details thereof?

IHE  MINISTER OF COMPANY AF-
FAIRS (SHRI K. V. RAGHUNATHA
REDDY): (a) No Sir.

thy and () Do not aise,

Fortioy "TrVIE BY GOVIRNMINT SRV ANLS

Yus SHRI GANESHI LLALL CHAUDH-
VY Will the Ministr of FINANCE e

ploased 1o state:

(o whether o is a fact that excmption
from ‘P’ form for navelling abroad is not
granted 1o Government scrvants who had

at any tume durmg the preceding three
veats heen alwoad on an official assign-
ment:

(Y il <o, whether Government  realise

that this constitutes scvere  hardship  to
Government servants who might like to go
for a holiday abroad with his family; and

Trransfcrrc‘d> from the 5th April, 1971,



